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NATIONAL HANDICAPPED FINANCE
AND DEVLOPMENT CORPORATION
RED CROSS BHAVAN,; SECTOR-12,
FARIDABAD, HARYAMNA-121007
FORM NO. INC-26
[Fursuant to Ruke 30 of the Companies
([Incorparation) Rules, 2014]
Before the Central Governmant
The Regional Director
Morthen Region, Mew Delhi
In the matler of Sub-Secion (4} of Seclion
13 of Campandes Act, 2013 and clause [a) of
sub-rule {5} of rule 30 of the Companies
tincorporation) Rules, 2014

pping- p
Opp Mool Chand Hospltal Lajpat Nagar Delhi-24.
Email: ch19208 @canarabank.com
Ph. : 011-79676467, 9653220988

Classifieds | == amag@ LW P""lﬂ‘rrrt*zrgttnr!t

— PERSONALC™
I,Wasiem Khan alias Waseem
Khan,S/o Matin Khan,R/0
H.No0.3877,Street Neem, Kala
Mahal,DaryaGanj,Delhi-

110002,have changed my
name to Wasim Khan.

AND
B THE MATTER OF MATIOMAL HAMDICAPPED| 0040619845-9
FINANCE AND DEVLOPMENT CORPORATION| rapumrs/oRajender————
HAVIMG [TS REGISTERED OFFICE AT RED CROSS)
SHMAVAN, SECTOR-1Z FARIDABAD, MARYANA-121007] Kumar,R/0 E-103, Flat
... Petitioner| N0.302,Third-Floor, MB-Road,

dore1 & Canara Bank-&
F trtwas spuasass

1A I.1|:|I.'EF"I'H'h|IT OF HI:'ni LAWDAERTAHIMEY

E-Auction Sale Notice for Sale of Inmovable Properties under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the
Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the
below described immovable property mortgaged/charged to the Secured Creditor, the physical possession of
which has been taken by the Authorized Officer of Stressed Assets Management Branch (SAM) of Canara Bank at
C-34, llird Floor, DDA Shopping Complex, Opposite Moolchand Hospital, New Delhi-110024 will be sold on “As is
where is”, “As is what is”, and “Whatever there is” on 01.08.2022, for recovery of Rs 222,68,13,794.94.(Rupees
Two Hundred Twenty Two Crore Sixty Eight Lakh Thirteen Thousands Seven Hundred Ninety Four & Ninety
Four Paise Only ) as on 01.11.2021 together with further interest & costs due to the SAM Branch of Canara Bank ,
C-34, llird Floor, DDA Shopping Complex, Opposite Moolchand Hospital, New Delhi — 110024 from M/s Vayam

Frnancral Assets & Enforcement of Secunty Interest Act, 2002, and in exercise of powers conferred under Section 13 read with the
Security Interest (Enforcement) Rules, 2002, issued demand notice/s on the dates mentioned against each account calling upon the
respective borrower/s to repay the amount as mentioned against each account within 60 days from the date of notice(s)/ date of receipt off
the said notice(s). The borrower(s) having failed to repay the amount, notice is hereby given to the borrower(s) and the public in general
that the undersigned has taken possession of the property described herein below in exercise of powers conferred on him under
sub-section (4) of Section 13 of Act read with Rule 8 of the Security Interest Enforcement) Rules, 2002 on date herein mentioned below.
The borrower's /guarantor's /mortgagor's attention is invited to provisions of sub-section (8) of section 13 of the Act in respect of time
available to redeem the secured assets

The borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the

Notlce i hersby given to e Gereadl Publc that]  Vishwakarma-Colony,New property/ies will be subject to the charge of Punjab National Bank for the amounts and interest thereon. Technolomt?s Ltd. (Presently under CIRP) Regd. Office — 124, Thapar House, Janpath, New Delhi-110001,
the compeny proposes to make application 1o el pelhi-110044,have changed SCHEDULE OF THE SECURED ASSETS Guarantors: Sh. Ashok Tiwari, Smt. Amita Tiwari, Sh. Jitender Tiwari and M/s Abhisar Impex Pvt. Ltd. (Presently
Central Government under section 13 of the Come my name to ’Tarun Sharma ~S-Nameof—Nameof Descriptionof the —B i under CIRP) for loans granted to M/s Vayam Technologies Ltd. (Presently under CIRP)
panias A, 2013 seeking confimalian of alleralion . No the Demand possessm as on the date of . .. . . .
ot Me racrandusnr of Associalion of i Cosmar 0040619845-8 the Account property mortgaged notice | possession notice. Detalls and full descrlptlon.of the immovable property/ies with Reserve Price and Earnest Money to be
in terms of he specil resolition passed at the Branch Notice affixed deposited at the time of bid (There are no known encumbrances on the above properties as per the
Armugl General Mestng heid on 251272021 to] T,SFinivasa Rao Gururaj,S/0 | { 199.06.2022 Rs. 274617350 | knowledge of the bank.) -
enable the Company to change ks Regsiened Offce ini [T Nl INESTUTNAT s =Gt : ) R PO
from “State of Iir!;,-arﬂ ;.E "State of Dehi” Ay Ramachandra Rao Srinivasa Aligarh | SO Sadhu Singh| Neetu WO Manoj Yadav, situated at Khet No 392/2 & (Rupees Twenty seven SE[ Property Address Reserve Pricg  ENID ]
person whose infterest is Tkely to be affected by the gﬁ)oc,llz/lgi Iénsatlé %%-Ii’r?y Delhi and Neetu w/o | 393, Mauza Kishanpur, Par & Tehsil koil Aligarh having lakh flsrtdeIthhousart;i No (in Lacs) | (inLacs
d ch of the megebared ol I 1h ’ - ’ - i i . one nundred seven i
E'E';f;:: ;;rg:lw pmnﬁn the ME,{'_%Umni 110095,have changed my AT VS area'83.61 sqmt. Boundarles as ltnder. , three and Paisa Fifty I.|" Residential flat at E-7/10, 2 nd Floor, Vasant Vihar New Delhi in the name 805.20 80.52
SNPREE. Y WY SEIESL AP ? ’ T : East: House Lakhan Singh West: House Charan Singh . . . )
fwww.mcagowing by fing investor complaint fem)  name to Srinivas Gurura , , . only) plus interest w.e.f of Sh. Ashok Tiwari measuring 440 sq. yds. bounded as below :
: : s North: Rasta 14ftWide ~ South: Plot Deegar
or cause fo be defiverad or send by registered post ermanentlv. 0040619845-6 ' ' g 01.06.2022 + Other On the North by: Plot No.9
of hisher objections suppored by an aficat P y Charges Onthe South by: 15 ftwid : d
; i A g : E SaIges. - nthe South by: 15 ft wide service road.
iﬁ;gﬁﬁ; D;EHERE‘;;:FE;,:::{;E'Hm.é.,mE:;E{ I’Tl !aﬁqsmg q’g/lghAVTarRs'ngn 27 Kanwart | Waseem Ahmad Equitable mortgage of allthe part & parce! of Tesidential 15:03.2022 22.06.2022 — Rs. 29,12,188.22 On the Eastby: 15 ftwide service road.
# the address B-2 Wing, 2nd floor, Paryavaran ak,R/0 D-19,Khyala- oad, ganj, S/o Khaleek | property in the name of Waseem Ahmad S/O Khaleek (Rupees Twenty nine Onthe West by: Street No. E/7(45 ft wide)
Bhawan, CGO Comples, New Delni- 110002 wittin| Sham-Nagar,West Delhi- Aligarh Ahmad | Ahmad situated at Flat No.B-2, 1st floor, Crystal lakh twelve thousand e —
fourtean. days of the dale of publication of '.'||.$| 110018,have changed my Apartment, Begpur Kanjola, Near Taj Hospital, Koil one hundred eighty <" Entire Lower ground Floor having Tand area 410 sq. yds. - build up areq 199 1o
Ir-?:h;?erﬂhn;::;j;fﬂl'z Lhcil'?éfi;?e":umrgdmb;ﬁ:rm %! name to Raja Singh Tak,for Aligarh. adrneasuring 129.40sqmtr. BoundedAs under- ’ eight and Paisa twenty| 1291.20 sq. fts. situated at E-4/6, Vasant Vihar, New Delhi standing in the
i ] 0 4 . - - - - . .
f RED CROSS BHAVAN, SE 'I:TIDH:I 2, all,future purposes East-Balcony West-Flat No.B-1 Vt\\;vgfogl%-g |gt5:2rgst gamhet')\f S:. bI-\sl;ok 't'lwlarl a1n5d f?mt. Amita Tiwari bounded as below:
’ Frltrtll:urm.t.;:lr |Il-lrltrt'r.m-l.tt-1 21007 0040619845-10 North-Flatno.A-5 South-Common Passage Other Charges 0" the S°”h bV' Ser"'c‘:\la”Ee4 o
ar and on behall o ; nthe South by: Street No E-4,
ﬁ&ﬂﬁhgﬂﬂ:ﬂ::ﬂ:ﬁmE AND Egr_?rtg Bn?FZC}WgJ,gbgg '\5/|l_ln|| DATE:23.06:2022, PLACE Aligarh RUTHORISED'DFHCER,_PUN:IRB‘NMIONN.‘BA'MT Onthe East by: E 4/5, Plot Of Sh. Gogra.
P ' ardwaj,R/0 £-305,Migsun On the West by:E-4/7,Plot of Sh. K C Gupta.
(RAJAN SEHGAL) Green Mansion Surajpur . v:EAT, -
CHAIRMAN-CUM-MANAGING DIRECTOR|  Greater.Noida-201306.have indianexpress.com 3. Commercial Property SCF No 81, Sector-14, Gurgaon, in the name o 106494~ 106.50"
DIN: 03633935 Date:- 24/06/22 ’ ’ P " T F
Place: New Dathil  €hanged my name to Paarth . Ashok Kumar Tiwari and Smt. Amita Tiwari (Both directors
Bhardwa,j. 0040619845-7 measuring 121.00 sq. mtr. bounded as below:
— PUBHIC NOTICE— .
The General Public is hereby ILNarinder Chumber,S/0-Devraj Onthe North Eastby: Boad
informed that my client Sh. Opinder Chumber On the South West by: Road
Singh Paul S/o Sohan Singh and Rita .
P?ul g>/2/0 Opinder Singh Paul Both R/0.Flat.No.1203,Tower,Bestec gn t:e\S/\(I)UtthasSt t():yF ECF No.80.
R/o B6/2 Vasant Vihar New Delhi have ; : 82.
: : - - h-Park View Spa, Near nthe West by 0
severed all their relations with their 4
Son IKdaraT Pﬁ“'?%thE',tWi'(‘;‘l Sig‘ra” D.P.S.school,Sector-47, South- %] Residential Flat at E-4/6, GF, Vasant Vihar, New Delhi in the name of Sh T18.10 R
aul due 1o nis ba apIts. above H
named client has also disowned and City-ll,Gurugram, Haryana- Ashok Tiwari & Smt. Amita Tiwari - (Both directors) measuring 410 sq
?neo?/aargleed :rltii Slr?tlgnc?\?;bgogo?)le:t?:;r 122018, have .Ch danged my yds. bounded as below:
Anybady dealing wilh NI Karan Paul gﬁme ;0 Narinder Devraj On the North by: 15 ft. Wide Service Road
nd His Wife Simran Paul will do so at umber. 0040619879-10 .
his/her/their own risk and Onthe South by: Street No.E-4, 30 ft. wide
be responsible for any act, deed or . Neeru Thakur W/o Sonpal R/0 Onthe Eastby: Plot No E-4/5
dealing done by Mr. Karan Paul And Teh- Manesar,Kasan, 1 look at every side On the West by: Plot No E-4/7
His Wife Simran Paul, Gurgaon,Haryana-122051 = =
Praveen Rastogi (Advocate) § ’ before taki ng a side. The Earnest Money Deposit shall be deposited on or before 29.07.2022 up to 5:00 PNI. The property can be

have change my name to
Neeru Chauhan. 0040619879-9

~ BUSINESSOFFERS

Enrol No-D/244/06

inspected, with prior appointment with Authorized Officer, on 26.07.2022, at 11:30am to 3:30 pm.

For detailed terms and conditions of the sale please refer the link “E-Auction” provided in Canara Bank's website
(https://www.canarabank.com) or may contact Chief Manager, SAM Branch of Canara Bank, C-34, Ilird Floor, DDA
Shopping Complex, Opposite Moolchand Hospital, New Delhi-110024, Ph. : 011-79676467, 9653220988 during office
hours on any working day.

Inform your opinion with
insightful perspectives.

& 4/l - R T

Canara Bank

Place: New Delhi
Date: 23.06.2022

ing

FOR FUNDING
AGAINST LISTED
SHARES

The Indian Express.
For the Indian Intelligent.
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E-AUCTION SALE NOTICE TO GENERAL PUBLIC UNDER RULE 8 & 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002,
PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale ofE-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security]
Interest (Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the

Address: Circle SASTRA Aligarh, Office Address: SaiVihar Opposite Madan Palace

Village Talaspur Kalan Ramghat Road Aligarh
Email: cs8183@pnh.co.in, Mohile No: 9473199321
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E nas @:rii..ﬂlmp!talr i constructive/physical/ symbolic possession of which has been taken by the Authorized Officer of the Bank/ Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” on the date as mentioned in the table herein
m www.visicapital.com below, for recovery of its dues due to the Bank/ Secured Creditor from the respective borrower (s) and guarantor (s). The reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties
wn SCHEDULE OF THE SECURED ASSETS
BIESIECD :
- gl T i S L h‘“- Name of the Branch Description of the Inmovable Properties Mortgaged/ Owner's SIS LA LA L AU PRI RS A A AL (E) Reserve Price
H TR I T (SR . 951170458584) 0. Name of the Account Name [mortgagers of property(ies)] B) Outstanding Amountason_____ (F) EMD'(Iast date
= T oo o, e e o CJ Possession Date u/s 13(4) of SARFESTACT 2002 of deposit of EMD)
m Farll e, T e D) Nature of Possession Symbolic/Physical/Constructive (G) Bid Increase Amount
e T Auction Date: 13.07.2022, Time 11:00 AM to 04:00 PM:
h g T ¥, 7 e o e A ¥, T PNB BB Chowk Mathura residential House no EW , , 03/4 ground floor and , 03/0, A) 08.07.20 (E) Rs. 50,52,000/-
ﬂ D —] I S0 ST 0 1 R e Smt Laxmi Devi WO Jagvir Singh | 53/7, 53/8 first floor in the name of Smt Laxmi Devi WO Sh Jagvir Singh, BJRs. 57,75,649 (In words Rupees Fifty Seven lakh Seventy Five thousand Six Hundred 5. 5,05,2007-
p=—f i A S Smt Krishna Devi WO Sukhvir Singh and Sh Jagvir Singh SO Puran Singh Forty Nine Only) with further Interest w.e.f. 01.01.2022 and other expenses. (12.07.2022)
¢ m @ % S o g el o R situated at inside kadam Vihar (MBDA) Colony, Mauza Ronchi Banger, C) 02:03.2022 5.10,0007-
U %Zmﬁmem aﬁgaﬁ The and Distt Mathura (MSTC Property ID: PUNBLAXMIJAGVIR) D) Symbolic
S— . st 2.1 PNB BB Chowk Mathura Plot no 4A (North Part) situated at Khasra No 1428 Androon Radha City, A) 08.07.2021 1 (EYRs. 86,01,000/-
vor M/S Fantasy Megamart Mauza Maholi, Tehsil and Distt Mathura in the name of Smt Shilpi ~B)Rs.™,05,36,556.48 (In words Rupees One Crore Five lakh Thirty Six thousand Five Hundred s. 8,60,1007-
Advoeats Khandelwal WO Ayush khandelwal having area 256.44 SQM. Fifty Six and Paisa Forty Eight Only) with further Interest w.ef. 01.02.2022 and other expenses. | (12.07.2022)
E. No.D/888/95 (MSTC Property ID: PUNBFANTASYMEGA) C) 02.03.2022 s.10,000/-
H Plotno4A, 4B, part of 5 and full part of 6 & part of Plot no 7 situated at Khasra D) Symbolic
o No 1428 inside Radha City, Mauza Maholi, Tehsil and Distt Mathura in the
h name of Smt Shilpi Khandelwal WO Ayush khandelwal having area 434.88
SQM. (MSTC Property ID: PUNBFANTASYMEGA)
3. PNB Civil Lines, Aligarh Property in the name of Smt Pavitra Devi urf Snehlata WO Sh Chandra Pa A) 31.05.2021 (E) Rs. 80,00,000/-
{# T || 777 M/S Flicker Food Private limited | Singh, Chandra Shekhar urf Shekhar SO Chandra Pal Singh and Amit ~B)Rs. 90,93,554.907- (In words Rupees Seven Takh Forty Four thousand Eight Hundred s. 8,00,000/-
) kumar urf Raju SO Chandra pal Singh situated at khasra no 338/1, Village Thirty Four and paisa fifty only) with further Interest w.e.f. 01.12.2021 and other expenses|  (12.07.2022)
Bhakhari Khas Jiroli mod G.T. Road, par and The koil, Distt Aligarh havin C) 25.01.2022 $.10,000/-
area 382.79 sqmt. (MSTC Property ID: PUNBFLICKERFOOD) D) Symbolic
(Under Regulation 6 of the |nso|vency and Bankruptcy Board of India 4, PNB Civil Lines, Aligarh Property in the name of Mohd Urfi SO Baliquddin situated at flat no D-1, A) 07.09.2021 (E) Rs. 41,00,000/-
(Insolvency Resolution Process for Corporate Persons Regulations, 2016) Mohd Urfi SO Baliquddin Fourth Floor, Abeer Apartment, Hathi Duba, Pargana and Tehsil koil, s. 60,17, ~{In'words Rupees Sixty lakh Seventeen thousand One Hundred Twenty s. 4,10,000/-
FOR THE ATTENTION OF THE CREDITORS OF SCHNSDER PROTOTVPING INDIA PRIVATE LIWITRD DisttAligarh having area 111.48 sqmt, Two and paisa Twenty only) with further Interest w.e.f. 01.02.2022 and other expenses. (12.07.2022)
(MSTC Property ID: PUNBURFIBALIQUDD) ¢ 19.02.2022 10,0007
1/ Name of the Corporate Debtor SCHNEIDER PROTOTYPING INDIA PRIVATE LIMITED - B
Date of incorporation of Corporate Debtor| 31.03.2012 D) Symbolic
Authority under which corporate debtor Registrar of Companies, Delh 5. PNB Civil Lines, Aligarh Residential property in the name of Tabish Anzar SO Anzarul Haque situated A) 24.06.2021 (E) Rs. 32,50,000/-
isincorporated /registered ’ Tabish Anzar SO Anzarul Haque | atflat noA-5, Second Floor, Barkat Apartment, Phase Two, Khasra no 43 & “B)Rs. 45,80,379.48]- (In words Rupees Forty Five lakh Eighty thousand Three Hundred Sevenfy s. 3,25,700/-
Corporate Identty No. / Limited Liability 44, Hamdard Nagar, Mauza Jamalpur, AMU, Aligarh having area 118.45  Nine and paisa Forty Eight only) with further Interest w.e.f. 01.12.2021 and other expenses. (12.07.2022)
4 Bi:gttg:catron No. of the Corporate|CIN : U29219DL2012FTC233842 sqmt. (MSTC Property ID: PUNBTABISHANZARU) C)19.02.2022 (G) Rs. 10,0007
Address of the registered office and| Registered Office : 81, First Floor, Hemkunt D) Symbolic

principal office (if any) of corporate
debtor

Colony, Level 1 Opp. Nehru Place, New
Delhi-110 048.

Auction Date 28.07.2022, Time

11:00 AM to 04:00 PM

Insolvency commencement dats Tnl 20.06.2022 (Copy of order communicated on 6. PNB Civil Lines, Aligarh Residential property in the name of Himanshu Varshney SO Narendra A) 24.06.2021 (E) Rs. 27,00,000/-
respect of corporate debtor 22.06.2022) Y Himanshu Varshney SO Narendra |Kumar Varshney situated at 8/160, Mohalla Raghubirpuri, Near™BJRs. 37,92,298/- (In words Rupees Thirty Seven Takh Ninefy Two thousand Two s. 2,70,000/-
Esfmated dats of closure of nsolvency| 16.12.2022 (180" day Trom the Dafe of Kumar Varshney Masoodabad Bus Stand, GT Road, Aligarh having area 90.28 sqmt. Hundred Ninety Eight only) with further Interest w.e.f. 01.02.2022 and other expenses. |  (27.07.2022)
resolution process commencement of Insolvency Resolution (MSTC Property ID: PUNBHIMANSHUNARA) C) 28.02.2022 (G) Rs.10,000/-
Process) D) Symbolic
ey ot i sl lomoheney Prsanionsl) 7. PNB BB Chowk Mathura Flatno CA-104 part of block no 7 situated at Sriji Creative Apartment Mauja A) 22.11.2021 (E) Rs. 25,94,000/-
interim resolution professional IBBI/IPA-001/IP-P00846/2017-18/11419 Sh. Pritush Khandelwal SO Mahesh | Virjapur Teh & Distt Mathura, Super Area 148.64 sqmt in the name of ~B)Rs. 40,42,962 (In words Rupees Forty fakh Forty Two thousand Nine Hundred Sixfy s. 2,59,400/-
Address and e-mail of the interim|Address:- 103, 1% Floor, 7255, Ajindra Market, Chand Khandelwal Sh Pritush Khandelwal SO Mahesh khandelwal. Two Only) with further Interest w.e.f. 01.01.2022 and other expenses. (27.07.2022)
resolution professional, as registered| Shakti Nagar, Delhi-110 007 (MSTC Property ID: PUNBPRITUSHKHAND) C) 02.03.2022 (G) Rs.10,000/-
with the Board Email - susheelgupta@hotmail.com DY Svmboli ’
Address and e-mail to be used for| Address:- 103, 1% Floor, 7255, Ajindra Market, ) ymbolic
correspondence  with the interim| Shakti Nagar, Delhi - 110 007 8. PNB Goverdhan Road, Mathura Property situated at khasra no 215 (Eastern part), Gulab Nagar Mauza A) 28.05.2021 (E) Rs. 3,54,000/-
resolution professional _ Email - schneider.cirp@hotmail.com Smt Vineeta W/O Banwari Bakalpur Tehsil and Distt Mathura in the name of Smt Vineeta WO Banwari ~B) Rs. 6,11,398.12/- (In words Rupees Six lakh Eleven thousand Three Hundred Ninety | (F) Rs. 35,400/
|Last Gals wor submission of claims __{06.07.2022 lal, Banwari lal SO Bharat Singh admeasuring 83.42 sqmt. Eight and Twelve Paisa only) with further Interest w.e.f. 01.09.2021 and other expenses.|  (27.07.2022)

12 Classes ofcredr_tors, if any, underclause (MSTC PropertyID: PUNBVINEETABANWA) C) 18.09.2071 (G) Rs 100007
(b) of sub-section (6A) of section 21, Name the class(es)- NA it Y,
ascertained by the interim resolution D) Symbolic
';\’lr°fess'°""]j" — —— 9. PNB Goverdhan Road, Mathura | Plot no 26 near Mandi Crossing, Krishna Puram Colony, Tehsil and Dist A) 28.05.2021 (E) Rs. 20,78,100/-
i dsze d° to"“ﬁ‘(’j”c‘;S r%ﬁfﬁg:‘sij 1. NA Pradeep Gaur SO Rajendra Prasad |Mathura in the name of Pradeep Gaur SO Rajendra Prasad admeasuring “B) Rs. 11,59,901/- (In words Rupees Eleven lakh Fifty Nine thousand Nine Hundred one|  (F) Rs. 2,08,000/-
Representative of creditors in a class| > 100.33 sqmt. only with further Interest w.e.f. 01.09.2021 and other expenses. (27.07.2022)
(Three names for each class) ks (MSTC Property ID: PUNBPRADEEPRAJE) C) 18.09.2021 (G) Rs.10,000/-

14 (a) Relevant Forms and Weblink :- http://ibbi.gov.in/downloadform.html D) Symbolic

PI fer Note 1 below f licable f
(b) Details of authorized representatives NAease reierTote T el Tor applcanie Tom 10. PNB Mahendra Nagar, Aligarh EQM of all the part and parcel of property of two shops & jinha with house A) 08.02.2022 (E) Rs. 60,00,000/-

MS Hindustan Chicken centre | bearing municipal no 9/43 situated at Subzi mandi, Abdul kareem Chauraha,” B) Rs. 53,23,624.82 (In words Rupees Fifty Three lakh Twenty three thousand Six Hundred | (F) Rs. 6,00,000/-

are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement pargana & tehsil koil, Aligarh (UP) in the name of Mohd Naeem & Twenty Four and Paisa Eighty two only with further Interest w.e.f. 01.04.2022 and other expenses. (27.07.2022)

of a corporate insolvency resolution process of the SCHNEIDER PROTOTYPING Mohd Waseem having area 22.94 sqmt. C) 29.04.2022 (G) Rs.10,000/-
INDIA PRIVATE LIMITED on 20.06.2022. (MSTC Property ID: PUNBHINDUSCHI) DY Svmboli !

The creditors of SCHNEIDER PROTOTYPING INDIA PRIVATE LIMITED are ) Symbolic

hereby called upon to submit their claims with proof on or before 06.07.2022 to the interim 1. PNB Atrauli Aligarh EM of all the part and parcel of residential property of Smt Anju WO Ramveer: A) 03.06.2021 (E) Rs. 33,41,000/-

e eseaal ceditors sl suonit thelscie wh ortot by lochoric meens i Al ol Smt Anju WO Ramveer Singh | situated at Mohalla- Shivaji Nagar, Atrauli, Patti Sher Singh bahar chungi ~B) Rs. 39,67,967.80/- (In words Rupees Thirty nine lakh Sixty Seven thousand Nine Hundred | (F) Rs. 3,34,100/-
creditors may submit the claims with proof n person, by post or by electronic means. alacé ﬁ:h;"Atrarlih’|DDI-S|LtGIrltg|3a,&hNhJang I\e;lrea 199.92 sqmt. Sixty Seven and Paisa Eighty only with further Interest w.e.f. 01.04.2022 and other expenses. | (27.07.2022)
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its ( Sy L ) C) 19.04.2022 (G) Rs.10,000/-
choice of authorized representative from among the three insolvency professionals listed D) Symbolic

against entry No.13 to act as authorized representative of the class [NA] in Form CA.

The submission of proof of claims should be made in accordance with Chapter IV of the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate 1
Persons) Regulations, 2016. '
Submission of false or misleading proofs of claim shall attract penalties. 2.
Kindly mention contact details in the claim form so that any query regarding claim can be
resolved immediately.

The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further conditions:
The properties are being sold on “AS IS WHERE IS BASIS” and “AS IS WHAT IS BASIS” and “WHATEVER THERE IS BASIS”

The particulars of Secured Assets specified in the Schedule herein above have been stated to the best of the information of the Authorised Officer, but the Authorised Officer shall not be answerable fo
any error, misstatement or omission in this proclamation.

The Sale will be done by the undersigned through e-auction platform provided at the Website https://lwww.mstcecommerce.com on thatis mentioned against properties AT FROM: 11:00 AM to 04:00 PM

For detailed term and conditions of the sale, please refer www.ibapi.in, www.tenders.gov.in, www.mstcecommerce.com, https://eprocure.gov.in/epublish/app
Authorised Officer-Secured Creditor, PUNJAB NATIONAL BANK

New Delhi o9 O

Susheel Kumar Gupta (Insolvency Professional) 3.

(Reg. No.: IBBI/IPA-001/IP-P00846/2017-18/11419)

Interim Resolution Professional in the matter of 4,

SCHNEIDER PROTOTYPING INDIA PRIVATE LIMITED DATE: 23.06. 2022 PLACE: ALIGARH

Date :22.06.2022
Place :Delhi
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